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Mr. Speaker: He said I promised, 1
never did that, I have consulted the
record. 1 do not know where Lhe mis-
take has taken place.

Reports on Defences in NEFA
+

*507. Shri A. 5. Alva;
Shri Krishnapal Singh:
Shri Ilarl Vishnu Kamath:

Will the Minister of Defence be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to an article
in ‘Bharat Jyoti' dated the 26th Sep-
tember, 1865 by Diwan Chaman Lall,
M.P. to the effect that one of our
Military Officers had submitted a re-
port mbout strengthening our defences
at strategic points in NEFA and that
some copieg of the same found their
way to the Chinese authorities through
Pakistan;

(b) whether Government  have
verified the truth or otherwise of the
statement; and

(e) if the report is correct, the steps
taken to trace the culprits and to see
that such leakages as endanger the
safety of the country are not repeat-
ed?

The Deputy Minister in the Minis-
try of Defence (Dr., D. 8. Raju): (a)
Yes, Sir.

(b) There is no basis for the report
as all the copies of the report are in-
tact.

(¢) Does not arise.

Report on Defences of NEFA and
Ladakh

*532. Shri Harl Vishnu Eamath:
Will the Minister of Defence be pleas-
ed to state:

(a) whether a copy of the report of
the Study Group which was appoint-
ed in February, 1861 to review the
problems concerning the defence of
N.EF.A. and Ladakh under the Chair-
manship of Lt Gen L. P. Ben, the
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then Chief of the General Staft will
be laid on the Table; and

(b) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): (a)
No, Sir.

(b) The recommendations of the
Study Group are naturally of a sec-
ret nature. It would not be in pub-
lic interest to disclose them on the
floor of the House.

Shri A. 8. Alva: May I know whe-
ther Mr. Chaman Lal or the previous
Defence Minister has been approach-
ed in respect of this?

The Minister of Defence (Shri ¥. B.
Chavan): No, Sir.

Shri A. 8. Alva: In view of the
strategic importance of NEFA is there
any move to have a capital in NEFA
itself instead of administering it from
Shillong?

Shri ¥. B. Chavan: This question
needs to be addressed to the EA
Ministry.

Shri Krishnapal Singh: In view of
the alarming report —I am glad that
all the copies are intact—may 1 know
if the government will consider im-
proving the administration of NEFA
ang making it an absolu'ely indepen-
dent State with a separate capital?

Mr. Speaker: That might be con-
sidered.

Shri Hari Vishno Eamath: The
Deputy Minister, it I hearq him a-
right, denied everything and said, no,
and that the copies were intact. May 1
invite his attention to fact that a
veteran Congressman whose name is
mentioned in the question captioned
his article as “story of a betrayal'—!
will call it a foul betraya if it
were true—Why did not the gov-
ernment issue a contradiclion at the
time when the report appeared in
that paper? Is it a fact that not mere-
ly Lt. Gen. Sen bug before him Gen.
Thimmayya also gave a blueprint or
plan for the defence of NEFA and
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that was turned down by the then
Deifence Minister? Is this matter re-
ferred to in the post mortem enguiry
by Maj. Gen. Henderson Brookes?

Shri Y. B. Chavan: The hon. Mem-
ber has raised half a dozen questions
and I will try to answer them.

Mr. Speaker: In which case, the
hon. Minister is at liberty to answer
any part.

Shri ¥. B. Chavan: I would like to
answer as many as I can, I am not
complaining about it; I am merely
making a statement of fact. The
point is that I personally saw this al-
legation only when 1 received this
question and therefore there was no
question of contradicting it when it
appeared in the article. Secondly,
Gen.  Thimmayya or many other
officers who were in charge of those
areas then, and Gen. Thimmayya
who was Chief of Army Staff then,
naturally had on many occasions to
consider the question of defence of
the area, and they may have made
their own suggestions to be consider-
ed from time to time. But there was
no quesiton of their being made a
reference to in the NEFA enquiry has
not discloseed any  discussion or
consideration. . .. (Interruptions.)

Shri Hari Vishnu EKamath: If vou
do not want, we do not compel. Other-
wise, you must tell the House, the
country and the nation.

Shri Y. B. Chavan: I have no in-
formation as to whether the then
Defence Minister at a particular time
specifically rejected any specific idea.

Shri Hari Vishnu Kamath: Hender-
son Brookes's report refers to it or
not.

Shri ¥. B. Chavan: No.

Mr. Speaker: No fresh questions to
be solicited and answered.

Shri Hari Vishnu EKamath: May I
submit, Sir, that you are too narrow
in your construction, Here is one
Question which helps the nation. Why

be restrictive about the scope of the
question?

Shri Nath Pai: Before you proceed,
the hon. Defence Minister said that
he did not sce the article, Mr. Speaker,
1 quite appreciate it; I do not expect
the busy defence Minister 10 go on
reading  everything but there is a
whole  paraphernalia attachd to his
Ministry. Did not anybody read it? Do
they read only their own writings?
I can understand if he has not read
it; what did the department do? This
Was such an important matter, Why
did not any contradiction come from
one of the officials. He was a veteran
congressman.

Mr. Speaker: I
Dwivedy.

Shri Surendranath Dwivedy: In
that article it has been specifically
mentioned that 16 maps which were
all about the strategic points of de=
fence in NEFA were there; 15 of them
were submitted to the then Defence
Minister and one was locked up in
the Secretariat. It states that those
15 are lost; they have gone over to
Pakistan and through Pakistan to
China. I want to know specifically
about the maps mentioned. Has he
asked that particular member how he
came to knoyw about these maps? He
has replied only about the report. Thig
is about the maps mentioned In the
article.

Shri ¥. B. Chavan: 1 am referring
to the reports and if the reporis have
any maps—all those appendices gnd
annexures, whatever they had—those
reports with the annexures are intact,
That is what T want to say. There was
no question of anybody taking it, be-
cause the maps that the repart con-
tained are not something which are
not known to the public; those are
the general type of maps, and sn the
feeling that somebody has conveyed
them to China, etc., {s completely un-
founded. T know the seriousness of
the allegation, and the serinus conse-
quences, if such a thing happens. I
would request the hon. House and the

have called Shri
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hon. Members to believe me when
I say that, because this certainly in-
volvis B very important national se-
curity problem, if there was any truth
in jt, I would never try to conceal it.

Shri Harl Vishnu Kamath: He led
& delegation of Members of Parlia-
ment to Africa. (Interruption),

Mr. Speaker: Order, order. They
should not interfere in this manner.
1 some hon. Members, without being
called, put the question, as they like,
how can I go on? I have requested
80 many times that there ought to be
orderliness and some discipline. (In-
terruption), Order, order. There is
one thing that I would ask of the
Minister. Even though they had
found that everything was intact, and
nothing has been lost, then too, why
should a responsible Member who is
really leading one of our delegations
to represent our case outside, in for-
<ign countries, say that? What justi-
fication had he to give that article?
That alsn should be enquired into at
least by the Government.

Shri Y. B. Chavan: That certainly
needs to be done. T quite agree; but
1 will have to personally contact him
and find out whether he has any spe-
cial evidence. I will do that.

Shri Harl Vishnu Kamath: Will the
Prime Minister do it?

Shri Vidya Charan Shukla: That the
strategic points in NEFA had to be
defended was mentioned In that arli-
cle. May I know if the Government
have noted that a large group of Naga
hostiles have again crossed over intn
Burma and then to Pakistan from
these very gaps, which are sought to
be closed, for further training—and
that has been happening for the last
six 1o seren years—and may 1 know
what action Government propose to
take?

Mr. Speaker: How is that relevant
here?
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Shri Indrajit Gupta: Will the hon,
Defe-.nce_Minister kindly finally dispel
our nn.xllet.ies on this point by telling
us specifically whether the number
qf copies which is put in that allega-
tion by Mr. Dewan Chamanlal as
16—of which he says 15 were missing
and the Deputy Minister has stated
that all the copies are intact—is ac-
tually 16 or is less or more than that?

Dr. D. 8. Raju: 24 copies were pre-
pared and all of them are intact.

8hri P. C. Bervoah: Both in man-
ner and customs, the people of NEFA
who are residing on the Indian side
of the border are akin to those who
are living on the Tibetan side of the
border and the Chinese agents do
find it convenient to contact those
people for indoctrination and so on,
and therefore, may I know whether
the Government's attention has been
drawn to this fact, and, if not, will
the Government kindly make enquir-
ies?

Shri ¥. B. Chavan: T will require
notice about this particular thing, be-
vause he has mentioned certain facts,
of which I have no information.
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Shrimati Savitrl Nigam: May I
know whether one of the recommenda-
tions in this report was in regard to
the raising of two mountain battalions
immediately for the security of
NEFA.
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Mr. Speaker: This is not what is
contained in the report; this 1g about
information being passed on to China.

Indian Policemen killed by Chinese

+
*508. Dr. L. M. Singhvi:
Shri P. R. Chakravertl:
Shri P. C. Borooah:
Bhrimati Tarkeshwarl Sinha:
Shrl Hari Vishnu Kamath:

Will the Minister of External
Affairs be plensed to state:

(a) Whether it is a fact that the
Chinese troops killed three Indian
policemen who were reported missing
after a firing incident at Jaskar in
Ladakh on the 19th September, 1965;

(b) if so, the eircumetances in which
the three Indian policemen were
abducted and killed by the Chinese;
and

(e) the action taken by Govern-
ment in regard thereto?

The Minister of External Affairs
(Shrl Swaran Singh): (a) Yes, Sir.

(b) and (c). On September 19, 1965
a party of 30 Chinese soldiers intrud-
ed across the “Line of Actual Con-
trol” and forcibly kidnapped and kil-
led 3 Indian policemen who were on
routine patrol duty near our Tsaskur
Post. The Government of India pro-
tested against this and demanded the
bodies of the policemen which were
returned by the Chinese on October
10.

Copies of notes exchanged between
India and China regarding the Chinese
intrusion at Tsaskur are placed on the
Table of the House, [Placed in Lib-
rary. See No. LT-5250/65].

Dr. L. M. Singhvi: Since, from the
¢opy of the correspondence which has
been laid on the Table of the House,
it appears that not only did the
Chinese intrude into our territory but
thev ransacked the civil post well
within the Indian territory and ab-
durted Indian policemen and killed
them, may T know whether the Prime
Minister or the Defence Minister is
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in a position to say why no retaliatory
or punitive action was taken in res-
pect of these Chinese activities inside
the Indian territory?

Shri Swaran Singh: All delensive
actions have been taken from time to
time; in spite of that, some incidents
have happened at the border, and if
the dates are kept in view, it will be
noticed that this is the time when the
Chinese had given that highly provo-
cative ultimatum and the highly pro-
vocative note, to India; we were in
the height of our conflict—India and
Pakistah—at  that time; the conflict
was at its height at that time,

Dr. L. M. Singhvi: The last note
sent by the Government of India to
the Chinese Government says that the
Government reserves the right to de-
mand full compensation for the dam-
age done to Indian life and property
inflicted by the intruding Chinese
troops. But what action has been
taken or is proposed to be taken in
this respect?

Shri Swaran Singh: The action that
has been taken is what is mentioned
in the note. No separate action has
been taken, and what is proposed to
be taken also is indicated there: that
we reserve the right to claim com-
pensation.

Dr. L. M. Binghvi: Sir, on a point of
order. The statement that they re-
serve the right is not the action that
is proposed to be taken. We want to
know whether any action in pursu-
ance of this reservation made by the
Government is proposed to be taken.
That must categorically come before
the House.

Shri Swaran Singh: The action pro-
posed to be taken is to claim com-
pensation at some appropriate time,
That is what has been mentioned here
also.

Shri P. C. Bornoah: In view of the
fact that the intrusions into Tndian
territory hv the Chinese forces have
of late heeome a daily feature, may
I knaw if the Government seec the
inevitabllity of a renewed attack on





